
NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

DAILY CAUSE LIST DATED 12.07.2022 (TUESDAY) 

CHENNAI BENCH (VIRTUAL MODE) 

10:30 AM 

 

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), and Hon’ble Mr. Kanthi Narahari, 

Member (Technical) 

 

For Admission (Fresh Cases) 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1. Comp App (AT) No. 49/2022 

(IA No. 574, 573 & 575/2022) 

Medici Holdings Limited 

V 

Photon Infotech Private Limited 

G.R. Associates  

2. Comp App (AT)(INS) 

No.206/2022 

Ms.Sripriya Kumar 

V 

McNally Bharath Engneering 

Company Limited 

N.P.Vijay 

Kumar 

 

 

For Admission (After notice) 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

3. Comp App (AT)(INS) 

No.321/2021 

MR. Romit Jain  

V 

Colorhome Developers Pvt. 

Ltd., 

E.K. 

Kumaresan 

 N.P.Vijaykumar 

4. Comp App (AT)(INS) 

No.14/2022 

(IA NO 30/2022) 

V Nagarajan 

V 

ICICI Bank Ltd., 

R. Subramanian Shivakumar & 

Suresh 

5. Comp App (AT)(INS) 

No.181/2022 

(IA NO 412, 411 & 410/2022) 

Puissant Towers India Pvt. Ltd 

V 

Neueon Towers Ltd & Ors. 

Aakanksha 

Nehra 

Purna Chandra Rao 

 

Part Heard 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

 6. Comp App (AT) No.54/2021 

(IA NO 619/2021, 130 & 

129/2022)  

Ambadi Investment Ltd  

V 

M V Valli Murugappan 

 

          

 

            With  

Harishankar 

Mani, Roshan 

Atiq, Cibi 

Vishnu, Jerin 

Asher, Sandeep 

Kumar, Rohini 

Musa 

S. Manuraj, R1 & 

R2, Giridharan .P, 

Anant Merathia, 

Hari Sankar Mani 

  7. Comp App (AT) No.4/2022 

(IA NO 27, 200 & 199/2022) 

Alagappan Arunachalam 

Murugappan 

V 

M.V. Valli Murugappan 

                      

             With 

Harishankar 

Mani, Roshan 

Atiq, Cibi 

Vishnu, Jerin 

Asher, Sandeep 

Kumar, Rohini 

Musa 

S. Manuraj, R1 & 

R2, Giridharan .P, 

Anant Merathia, 

Hari Sankar Mani 



  8. Comp App (AT) No.6/2022 

(IA NO 49, 202 & 201/2022)  

MV Subbiah  

V 

M.V. Valli Murugappan 

Harishankar 

Mani, Roshan 

Atiq, Cibi 

Vishnu, Jerin 

Asher, Sandeep  

S. Manuraj, R1 & 

R2, Giridharan. P, 

Anant Merathia, 

Hari Sankar Mani 

 9. TA (AT) No.38/2021 

In (Company Appeal (AT) 

(INS) No. 80 of 2021) (PH) 

State Bank of India  

V 

M/s Bharath Infra Exports and 

Imports Ltd 

Sanjay Kapoor 

V M Kannan 

Mega Karnwal 

Arjun Bhatia 

Lali Rajput 

Garima Jain 

Balaji Srinivasan 

 

For Hearing 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

10. TA (AT) No.8/2021 

In (Company Appeal (AT) 

(INS) No.925 of 2020) 

Shyson Thomas  

V 

Madhugiri Venkatarayappa 

Sudarshan 

S. Vivekananda Rajesh Kumar 

Gautam R1, R2 

11. Comp App (AT)(INS) 

No.87/2022 

(IA NO 187, 186, 282 & 

188/2022) 

K. Bapaiah  

V 

Ms. Rajashree Santhanam 

Liquidator of Anandram 

Developers Pvt Ltd   

               With 

Suubharanjani 

Ananth Raghav 

Rajeec Raman 

Dhanraj 

 B. Dhanaraj 

12. Comp App (AT)(INS) 

No.41/2022 

(IA NO 86, 85, 87, 281 & 

193/2022) 

Bharani Properties and 

Developers Pvt Ltd  

V 

Ms. Rajashree Santhanam 

Liquidator of Anandram 

Developers Pvt Ltd 

              With 

R. Sowmya K. 

Hari Prasath 

B. Dhanaraj 

13. Comp App (AT)(INS) 

No.42/2022 

(IA NO 89, 194, 90, 88 & 

283/2022) 

M/s. Manoharamma Hotel 

Investments Pvt. Ltd 

V 

Ms. Rajashree Santhanam 

Liquidator of Anandram 

Developers Pvt Ltd 

Adarsh 

Mohandas 

B. Dhanaraj  

14. TA (AT) No.19/2021 

In Company Appeal (AT) No. 

124 of 2020 

(IA NO 292/2022) 

Meenachil Hotels & Resorts Pvt 

Ltd  

V 

Abraham Reji & Ors 

Mr. Vinay 

Mathew Joseph 

Ms. Umayaparvathi 

R1 and R2  

Mr. P.K. Biju- R9 

15. Comp App (AT)(INS) 

No.81/2022 

(IA NO 163/2022) 

J.Manivannan  

V 

Rohan 

Rajasekaran 

Y. Suryanarayana 

16. Comp App (AT)(INS) 

No.84/2022 

(IA NO 167/2022) 

Koneru Subbiah Chowdry 

V 

J. Manivannan Erstwhile 

Resolution Professional of RCM 

Infrastructure Limited 

Y. 

Suryanarayana 

Rohan Rajasekaran 

R1 

Krishna CV 

Grandhi R3 

N.P.Vijay Kumar 

R4 



17. Comp App (AT)(INS) 

No.152/2021 

(IA NO 303, 465, 304 & 

460/2021) 

G. Suresh  

V 

Nethi Mallikarjuna Setty 

Aditya Reddy Sachin Sharma-R1  

V. Aneesh For 

Intervenor 

D. Ilavarasi CoC 

Ravichandran 

Intervenor 

Shabeer Ahamed 

 

Copy to:  

 

By the order of Hon’ble Member (J) 

1. Notice Board                                                                           

2. Website: www.nclat.nic.in                                                                                                              (Chennai Bench) 

 

For Assistance,         

 1.Dy. Registrar - PH No.: 044-2888 0500 

    

2.Court Officer - PH No.: 044-2888 0450 

 

3.For VC Link - nclatchennai@gmail.com 

http://www.nclat.nic.in/

